 BEFORE THE AJUDICATING AUTHORITY

(NATIONAL COMPANY LAW TRIBUNAL)
' AHMEDABAD BENCH

- AHMEDABAD

C.P. (1.B) No. 120/9/NCLT/AHM/2017

Coram: Present: Hon’ble Mr. BIKKI RAVEENDRA BABU
o ' S . MEMBER JUDICIAL

~ ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
- BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 19.09.2017

‘Name of the Company: TVS Interconnect Systems Pvt Ltd.
ORG Informatics Ltd. =
- Section of the Companies Act:

section 9 of the Insolvency and Bankruptcy
Code '

S.NO. NAME (CAPITAL LETTERS) ___ DESIGNATION REPRESENTATION  SIGNATURE

1. M. N andie i Chaudgad, R ?P,‘Q:‘(’HQT\C} g . -
- &lw My, Redree] PeJ\'SJ .- Adu, T - % -
2. i|b. Nanaoet Associciey, . N

. _fOr Re’SpOn_dent.
Proof of dispatch of notice of date of hearing filed. '

Notice by courier returned unserved.

- Notice by regi-Stered post‘ is awaited.

List the matter on 03.10.2017. ..  M:"t ' 9/ N

_ - BIKKI RAVEENDRA BABU
S ' R MEMBER JUDICIAL
Dated this the 19th day of September, 2017. _ '_ o o -




